NATIONAL COMPANY LAW TRIBUNAL
BENGALURU BENCH
COURT NO.1-
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ATTENDANCE CUM ORDER SHEET OF THE HEARING OF NATIONAL COMPANY LAW TRIBUNAL,

BENGALURU BENCH, BENGALURU, HELD ON 18.02. 2020

CAUSE LIST -2

Shri Rajeswara Rao Vittanala
Shri Ashutosh Chandra

PRESENT: 1. Hon’ble Member (),
2. Hon’ble Member (T),
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H .
eard Mr. Shivadutt.B, learned R.P and Mr. Padmanabha Holla, learned Counsel

for the Applicant in IA. No. 103/2020 and IA. No. 104/2020

Th . .
e Resolution Professional accepts the notice for the I.A and requests time to

file the reply.
Post the case on 11.03.2020
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